
4' SRAVANA 16,1892 (SAKA) 

(bl No, Sir. Rut Bn Andhra student-
Shrl U. Subha Rao-·did commit luicide on 
14.6.1970 for personal, domestic reasons. 

(c) Yes, Sir. A statement Bivins the 
required information i. attached. 

(d) No, Sir. The Government of India 
ins;sts on all scholaIS executins a bond 
before they proceed abroad, which tflU, alia 
prohibits them from contracting a marriage 
with a foreign national without the prior 
appro,al of this Government. This acts as a 
check on unsuitable marriages. 

Stalement 

(a) I. Shri A. S. Deshpande 
2. Shri S. K. Desai 
3. Shri B. M Ray 
4. Shrl Gauri Kante Handique 
5. Shri S. Majumdar 
6. Shri S. K. Nag 
7. Shri D. A. N. Murty 
8, Shri H. K. Basu 
9. Shri S. C. Phakka 

I'. Shri H C. Upretti 
II Shri B. P. Bandyopadhyaya 
12. Shri P. C. Chaubey 
13. Shri K. W. Rekhade 
14, Shri S N. Pr.shar 
IS. Shri B. T. Salin 
16. Shri T. C. Bhattacharya 
17. Shri Lajpat Rai 
J H. Shri B. B. HuriB 
19. Shri V. K. Batra 
20, Shri S. K. Sangar 
21. Shri R. K. Sharma 
22. Shri S. C. Duggal 
23. Shri D. P. Verma 
24. Shri Vidyapati Ram 
25. Shrl B. S. Gupta 
26. Shri Salish Kumar Kal ra 
27. Shri Prem Kumar 

CZECHOSLOVAKIA 
I. Shri K. Vishwanath 

Special cell at Calcolta 10 Innlllgale Flow 
or Arm. and Ammonitlon 10 Polllical 

and Antl·Soclal Element. 

1802. SHRI DEVINDER SJNGH 
GARCHA : Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government have set up a 
special cell at Calcutta under a senior officer 
of tbe Union Government to investigate tbe 
flow of armtl and ammunition into the band. 
of political as well as anti· social elements 10 
West Bensal ; 

(b) if so, tbe details thereof; 
(c) the oature and quaotity of arms 

seized by the Police in their raids during the 
past six months; 

ec) wherher Government have since been 
able to ascertain I he source of these seized 
arms and ammunition; and 

(e) if 10, the details thereof? 

THE MINISTER OF STATE IN THS 
MINISTRY OF HOME AFFAIRS. ANO 
MINISTER OF STATE, DEPARTMENnt 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT) : (a) No, Sir. 

(b) The question does not arlee. 
(c) to (e). The required information I. 

beinll collected and will be laid on the Table 
of the Houee. 

E.labllsbment or Second Unl.enlty 
at DeJbl 

H03. SHRI DEVINDER SINGH 
GARCHA : Will the Miniater of EDUCA. 
TlON AND YOUTH SERVICES be pieased 
to state : 

(a) whetlier It is a fact thlt the ('iliRn'. 
Council In Dtlhi has demanded establish. 
ment of a _ond University to IOlve the 
problem of collcae admillioo In the capital ; 

(c) GERMAN DEMOCRATIC RE- (b) If 10, the reaction of Government 

PUBLIC 
1. Shri V. P. Gupta 
2. Shri P. K. Pandey 
3. Dr. A. K. Aowikar 
4. Shri T. P. Gopalaa Nair 

thereto ; 
(c) what other suueadeiaa have been 

made by the Citizens' Council in regard to 
admls.ioo In collqes ; 

(d) whether Government hive CODJideted 
th_ flUUCslioDI ; aud 
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(e) if so, witb wbat resulta ? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. V. 
RAO) : (a) 10 (e). Infolmation is being 
collected and a s'a emeot wdl be laid 00 the 
Table of the Sabha. 

Air Senlc. urlO ~  In Tal .... 

1804. SHRI DEVlNDER SINGH 
GARCHA: 

SHRI MAI'oWHAI J. PATEL: 

Will 'he Minister of TOURISM AND 
CIVIL ~  be ~  10 stale' 

(a) whether It,cre is a proposal under 
consideration of Governmenl 10 have air 
service upto Taipeh In Taiwan; 

(b) If so, the delail> Ihe,eor and. if not 
the reasons therefor; 

(c) whether It: 'I, a fact Ihat the lr,d ~
Japan route is uoprofitab), ; 

(d) whether it is at so a fact that this 
route eculd become a profitabl. on ~  

the flequency of service is increased and if 
the Air India touches ml)re stations en-roule; 
and 

(e) if so, the details thereo' ? 

THE MINISnR OF TOURISM AND 
CIVIL AVIATION (DR, KARAN SII'GH): 
(a) No, Sir. 

(b) Does not arise. 
(c) No, Sir. 
(d) and te). Do not .ri.e. 

Scheme ror IOJpor .. m<nt or Madru 
Alrpur t 

180S. SHRI DEVINDER SINGH 
GARCHA: Will the Minister of TOURISM 
AND CIVIL A VIA nON te pleased to 
atate : • 

(a) whether Government bave drawn a 
comprehensive scheme for tbe improvement 
of Madras Airport for makin, It able to take 
OD the Jumbos; 

(h) if so, the details tbereof ; and 
(c) the amoun', to be spent on tbis ? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION IDR. KARAN SINGH); 
(a) Madras airport is eveD DOW iD • POSltiOD 

to rereive "jombo-jeu", However, certain 
essential improvements are being made and 
additional facilitIes provided so as to meot 
the requiremeot more adequately. 

(b) New international and domestic 
arrival blocks are being constructed and the 
restaurant and the internatiunal aDd J ~  
departure areas are beiDg eDlarged. It is 
proposed to aio-condition the airport restau· 
rant, the international arriv;oiI WiD!! aDd 
deDllrture hall, the transit lounge and the 
domesllC departure hail. Work is al,o being 
undertaken to strengthen the main ruoway, 
wid." and extend the existing taxi.track aDd 
for the construction of a turcing pad aDd 
parallel tui track. 

(c) The estimated cost is approximately 
Rs. ~2  lakh,. 
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1806, lIT! <:Tq' m ~ : IflTT J~

~  IT;rT lTi?: <rffl;f <tT FlT ~ f'li : 
(if.') 'Iff ,fr., qq1 it. qri -q-r<: 'lm,iTlT 
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